834.

b)

d)

b)

d)

Rehabilitation of People

SH. NEERAJ SHARMA, M.L.A.: Will the Chief Minister be pleased
to state:-

whether it is a fact that the people who have been displaced from
village Khori are being rehabilitated in the flats situated in Dabua
Colony;

if so, whether the said flats are suitable for habitation;

whether the completion certificate and occupation certificate of the
abovesaid flats have been through Municipal Corporation; if so, the
copy of abovesaid certificates; and

the time when the construction work of said flats have been

started/completed togetherwith the amount spent thereon ?

Dr. Kamal Gupta, Urban Local Bodies Minister

Yes Sir.

The work of repair and retrofitting of EWS flats is being done by
Municipal Corporation Faridabad to make them suitable for
habitation.

The project of construction of flats in Dabua Colony has been done
by NBCC (India) Ltd. as per specification and guidelines of JNNURM
Scheme issued by Ministry of Housing and Urban Affairs, Govt. of
India.

The construction work of the said flats started on 02.07.2007 and
completed on 20.07.2013. Rs. 40.16 Cr. was spent on construction

of these flats.
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